
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 25.01.2022 (TUESDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

02:00 PM 
 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member 

(Technical) 

 

 

For Admission (After notice) 

S. 

No. 
Case No. Name of the parties 

Counsel for 

Appellants 

Counsel for 

Respondents 

1. Comp. App 

(AT)(CH)(Ins) 

No. 270/2021 

(IA No. 

586/2021) 

Asset Reconstruction Company (India) Ltd 

Vs 

Manoharamma Hotel Investment P Ltd 

 

With 

Ramalingam 

Associates 

Shubharanjani Ananth 

R. Sowmya Caveator 

2. Comp. App 

(AT)(CH)(Ins) 

No. 271/2021 

(IA No. 

587/2021) 

Asset Reconstruction Company (India) Ltd 

Vs 

Bharani Properties and Developers P Ltd 

Ramalingam 

Associates 

Shubharanjani Ananth 

R. Sowmya Caveator 

3. Comp. App 

(AT)(CH)(Ins) 

No. 281/2021 

(IA No. 

604/2021) 

Dharani Developers Pvt Ltd 

Vs 

Radhakrishnan Dharmarajan RP & Anr 

Ravi Rajagopalan & 

Associates 

T. Ravichandran 

Caveator for R1 

R2 Served on 22.12.21 

4. Comp App 

(AT)(CH)(Ins) 

No. 326/2021 & 

IA No. 676/2021 

V Venkata Sivakumar 

Vs 

Jayaram Chowdhary & 2 Ors 

V Venkata Sivakumar 

Party in Person 

K. Ravindranath 

 

For Hearing 

S. 

No. 
Case No. Name of the parties 

Counsel for 

Appellants 

Counsel for 

Respondents 

5. Comp App 

(AT)(CH)(Ins) 

No. 05/2021 

State Bank of India 

Vs 

Hackbridge Hewittic & Easun Limited 

 

IA-614/2021-To file Additional Counter 

Rajiv Roy 

Avrojyoti Chatterjee 

Jayasree Saha 

Rachit Ranjan 

Mohammed Farook 

K. Koteswara Rao 

S. Vinodh Pandiyan 

P. M. Hari Prasat- 

For R1 

6. Comp. App 

(AT)(CH)(Ins) 

No. 43/2021  

Zuberi Engineering Construction (P) Ltd  

Vs 

 IVRCL Limited 

Amol vyas  

Saumil sharma 

Nirav Shah for 

Liquidator 

Gowri Shankar – R2 

7. TA No. 54/2021 

(Comp. App 

(AT)(Ins)No. 

473/2020) 

RKKR Steels P Ltd  

V  

Ramakrishnan Sadasivan Liquidator of Surana 

Industries Ltd 

Kartik Malhotra J. Manivannan 

 

Copy to:  

//By order// 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                                                              

 

                                                                                                                                                                             (Chennai Bench) 

 

For Assistance,         

 1.Dy.Registrar - Ph No. : 044-2888 0500 

               CELL   : 99402 25692 

2.Court Officer  - Ph No. : 044-2888 0450 

                      CELL  : 94458 92169 

 

http://www.nclat.nic.in/

